F. No.11017/7/2025-Judicial
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Judicial Section)
ok K kK
Shastri Bhawan, New Delhi
Dated the 5 May, 2025
ORDER

The President is pleased to engage following Advocates for conducting Central
Government litigation before the High court of Kerela at Kochi, Central Administrative
Tribunal at Ernakuiam Bench, Armed Forces Tribunai at Ernakulam and for conducting
litigation of Lakshadweep Administration before the High Court of Kerala, as shown in
the List-'A', List-'B’, List-*C’ and List ‘D’ below, with effect from the date of this order
for a period of three years or until further arders, whichever is earlier.

List ‘A’
High Court of Kerala

S| No. | Name Address & Contact Details Enrl. No.

DEPUTY SOLICITOR GENERAL OF INDIA

1. Shalina O.M "LightHouse”, 2™ Floor, Tata K/2770/1999
Pipeline Road, Ayyappankkavu PO,
Ernakulam-682018,
Mob:9847932979, Tel:0484-
2390004
Email:shalinaom@agmail.com

SENIOR PANEL COUNSEL

2. Rajesh B Krishnakripa, TP Puram PO, K/1209/1999
Vazhoor, Kottayam-686505
Mob: 9895950537

Email: rajeshadvb@gmail.com

3. Suvin R, Menon Krishnavilas House, Udayamperoor | K/268/2014
P O, Ernkaulam—682307
Mob:9747486865

Email: suvinrmenon@gmail.com .
4, K. Ramakumar M/S. K Ramakumar & Associates, K/ 110 /1959
"Sumthrupthi”, Kalathiparambu
Cross Road,Valanjambalam,
Cochin-16

Tel: 0484-2376428, 2375654
Email-
ramkumarassociates@gmail.com
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CENTRAL GOVERNMENT COUNSEL

Lakshmi K

GangothriChevayur PQ Near RTO
Office, Calicut-17
Mob: 9744222918
Email: Lakshmi.shms@gmail.com

K/689/2004

Arundhathy RM

ThanalBalikasadanam, Mayannur
PO, Thrissur-679105

Mob: 9074699938

Email: thanalaru@mail.com

K/873/2021

Haridas P. Nair

Meloth Building, Sub Jai! Road,
Aluva,
Ernakulam-683101

Email : pkdasadv@gmail.com
Mob: 9745608544

K/884/2003

Mansoor B H

Chamber 350.KHCAA Golden
Jubilee Chamber Complex. Near
High Court Ernakulam.31

Mob: 9895874893

Email : bhmansoor59@gmail.com

K/353/2003

Satheesh Mohanan

Bethel, Mandakkara Road,
Ayyappankavu West, Kochi -
682018

Mob- 9847200513

Email
advsatheeshmohanan@gmail.com

K/94/2012

10.

Sineesh K M

Kannezhathu, Eramalloor Post,
Alappuzha — 688537

Mob: 9846361676

Email :
advsineeshmadhavan@gmail.com

K/379/2022

11.

Praveen K. V

Kannadi House, Kizhakkumuri P.O,
Peringottukkara, Thrishur -680571
Mob: 7902255555
advpraveencgc@gmail.com

K/101/2015

12.

Rupa Babu 5

Sreeragam, Thanal Nagar 121,
Perumpuzha P.Q, Keralapuram,
Kollam- 691504

Mob: 9497456404

K/1075/1999

13.

N J Ashwin

Chamber No.324, KHCAA Complex,
High Court Campus, Kochi-682018
Mob: 9700773737

Email: advnjaswin@gmail.com

K/2192/2019
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14,

Remadevi K

Villa 15, Prime Meridian, Palm
Medows, Opp.Hira Public Schoaol,
Panagand, Kochi

Mob: 9446402855

Email:
advocaterdthottungal@gmail.com

K/62/2014

15.

R. Asalatha Varma

Door No. 62/85, SreeSidhi
Vinayaka Apartment, Illom Road,
Kochi-682016

Mob: 9447728466, 9074326244
Email: asalathavarma@gmail.com

K/474/1994

16.

Sreenath
Sasidharan

Pulikkal House, S.N.Puram, Aluva,
Ernakulam District, Kerala -
683101

Mob: 9447509705

Email: advsreenaths@gmail.com

K/307/2010

17.

Prakashan K P

Kuttiporicha Parambath, Narippatta
PO, Kallachi, Kozhikode-673019
Mob: 9745008764, 9526571163
Email:
advprakashbabul2@gmail.com

K/565/2003

LIST ‘B’

CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

S| No.

Name

Address & Contact Details

Enrl. No.

SENIOR PANEL COUNSEL

Tulasi Panicker

49/28 D, Kausika, Perandoor,
Elamakkara PO, Ernakulam
District-682026, Kerala

Mob: 9495946441, 9446546741
Tel: 0484-3580663

Email: panickertulasi@gmail.com

K/565/1993

Vandana P.

Thottungai H., Tollgate Road,
Vaduthala PO, Pachalam,
Ernakulam, Pin-682023, Mob.
9847047093,

Tel: 0484-71 8051

Email: advpvandana@gmail.com

K/367/2001
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ADDITIONAL. CENTRAL GOVERMENT. STANDING COUNSEL

Kavya P. Prasad

Pournami, Edayakunnam Temple
Road, South Chittoor,Kochi-682027
Mob:9947968267,6282823853
Email:advsramesh002@gmail.com

K/1222/2006

Resmi Nandanan

5D, Zircon Skyline Apartments,
Panampilly Nagar, Ernakulam-
Mob: 9846008004, 9400748438
Email: resmitd@gmail.com

K/254/2005

Anila Umesh

Manackal, Keezhmadu, Erumathala
P.O., Aluva - 683112

Mob:- 8547868583
Email:adv.anilaumesh@gmail.com

K/1178/2016

Shishoy P S

Associate of Justice, MATSUN
Towers, Room No.66/6500, 2nd
floor, A.K. Sheshadri Road (Old
Mullasserry Canal Road, Ernakulam
-682011

Mob: 8589850005

Email: sishoyvakil@gmail.com

K/1192/2001

Padmapriya P

Palliyil House, SNRA 130, Sastri
Nagar, Maradu, Ernakulam-682304
Mob: 9497406571, 7306658293
Email:padmapriyapnair@gmail.com

K/478/2006

LIST 'C’

ARMED FORCES TRIBUNAL, ERNAKULAM BENCH

S| No.

Name

Address & Contact Details

Enrl. No.

SENIOR PANEL COUNSEL

S.K. Balachandran

Sankaramanglam House,
Kumbalam., Ernakulam-682506
Mob: 9447915130
Email:skbchandran@hotmail.com

K/46/1983

CENTRAL GOVERNMENT COUNSEL

Shine G. Kurup

Ettikalayil House, Mandiram P.O,
Ranni, Pathanamthitta- 689672
Mob:9495808514

Email: mailbox4shine@gmail.com

K/442/2004
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Rakesh R K

Hari Sree, Vadackal P.O,
Alappuzha - 688003

Mob: 9895361433
Email:r.rakeshkamath@gmail.com

K/888/2012

Suma G

Karuthedath House, Near Hill
Palace, Thiruvankulam PO,
Ernakulam-682305,

Mob: 9400355359

Email: sumagmenon@gmail.com

K/1570/1999

Vijayan K

No. 737, KHCAA, Golden Jubilee
ChamberComplex, High Court
Campus, Ernakulam-682031
Mob:7034461465,9446396234
Emailkrishnavijai@gmail.com

K/868/2015

Jaison T Paul

Harsham, Power House Road,
Ernakulam-682018

Mob: 9446383353

Email: jaison383353@gmail.com

K/325 /1992

Nisha Mathew

Door No. 59/992, Adv Eswayier
Road,Pulleppady,Ernakulam-
682035

Mob: 9656664555

K/2794/2023

M Chandralekha

Flat No. A2, 2" Floor, Galaxy
Arcade, Peedeyekkal Abdul
Rahman Road, Near SRM Road,
Ernakulam-682018,

Mob: 9447910291

Email: clekha54@gmail.com

K/ 630/1979

Johnson K.
Kurien

Lawyers Club, Opposite High
Court of Kerala, Kochi-682031
Mob: 9446700555

Email:
advocatejkkurien@gmail.com

K/513/2010

10.

Carlton Thomas

Associated attorneys, Ground Floor,
Amples Buildings, Amulya Street,
Kochi-682018

Mob:9447810599, 9037731201

Email: carltonthomaskochi@gmail.com

K/701/2003

11,

Ivans C
Chamakkala

Chamakkala House, 28/3666A-1
Water Land Road, Kochi-682020
Mob:9846442308

Email: ivancherian@gmail.com

K/743/1996

12,

Vivek V
Kannankeri

Kannankeri & Bhaskar, 3 floor,
Vattoli.Complex, Kombara
Junction, Kochi-682018

Mob: 9496804804

Email: vivekvyttila@gamil.com

K/1070/2011
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List ‘D’

HIGH COURT OF KERALA

(For conducting Litigation of Lakshdweep Administration)

Name Address & Contact Details Enrl. No.

Asha N P Flat No. 5B, PMG Towers, K/1605/2003
Panampilly Nagar, Kadavanthra,
Ernakulam-682020
Mob:9495951052

Email: ashavedika@gmail.com

2. The engagement and professional fee of the aforesaid advocates will be governed
by the terms and conditions contained in this Department’s OM No. 26(I)/99-Judl.
dated 2409.1999 read with OM No. 26(1)/2014/Judl. dated 01.10.2015 & instructions
issued subsequently through OMs especially the OM No. J-16/11/2017-]udicial dated
08.02.2018 imposing certain restrictions on panel counsel. The aforesaid OMs are
available on the website of this Department i.e. www.legalaffairs.qgov.in in the tab
‘Judicial Section’ under heading ‘Circulars pertaining to litigations.

3. Hindi version of this order will follow.

(4

A

5
(Madhab Charan Prusty)
Senior Government Advocate

Copy (through email) to:

-

PS to Hon’ble MoS (I/C) L&J.

PSO to Law Secretary/All Additional Secretaries and Joint Secretaries in the main
Secretariat of Department of Legal Affairs

Shri AR. L. Sundaresan ASGI for High Court of Madras.

Branch Secretariat, Chennai.

The Registrar, High Court of Kerala at Kochi (Ernakulam).

The Registrar, CAT, Ernakulam Bench.

The Registrar, AFT, Ernakulam Bench.

The Administrator, Administration of the Union Territory of Lakshadweep, Kavaratti
Island, Pin-682555.

LIMBS Section for necessary section.

10. One copy of this order is uploaded on website of this Department i.e.
www.legalaffairs.gov.in under tab ‘Judicial Section’ in the link ‘Orders related to
empanelment of Advocates for Union of India’ for the information of all concerned.

14, Hindi unit, Department of Legal Affairs for Hindi translation of the order. /V"V i 2/‘7/
12.  Office copies. K M
) 0

(Kumar Gaurva)

Section Officer (Judicial)
Tel. 011-23384945
Email: judicial-dla@nic.in
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